FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
Parsvnath Developers Limited
RELEVANT PARTICULARS
1. | Name of corporate debtor Parsvnath Developers Limited
2. | Date of incorporation of corporate debtor | 24™ July, 1990
3. | Authority under which corporate debtor is | Registrar of Companies, New Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | L45201DL1990PLC040945
Identification No of corporate debtor
5. | Address of the registered office and | Parsvnath Tower Near Shahdara Metro Station, Shahdara,
principal office (if any) of corporate | East Delhi, Delhi, India, 110032
debtor
6. | Insolvency commencement date in | 30" April 2026 (Order received on 12" May 2026)
respect of corporate debtor
7. | Estimated date of closure of insolvency | 27" October 2026 (180" day from the date of
resolution process commencement of resolution process)
8. | Name and registration number of the | Manoj Kumar Anand
insolvency professional acting as interim | (Registration No IBBI/IPA-001/IP-P00084/2017-
resolution professional 2018/10180)
9. | Address and e-mail of the interim | Registered address; 2, Community Centre, 3™ Floor,
resolution professional, as registered with | (Near PVR/McDonald), Naraina, New Delhi-110028
the Board Email Address —anandmanoja@gmail.com
10. | Address and e-mail to be used for | 2, Community Centre, 3™ Floor, (Near PVR/McDonald),
correspondence  with  the interim | Naraina, New Delhi-110028
resolution professional Email: - parsvnathcirp@gmail.com
11. | Last date for submission of claims 27" May, 2026
12. | Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21, | Allottees under All Real Estate Projects of Parsvnath
ascertained by the interim resolution | Developers Limited
professional
13. | Names of Insolvency Professionals | 1.IP Ankit Goel (IBBI/IPA-001/IP-P-02671/2022-
identified to act as  Authorised 2023/14088)
Representative of creditors in a class | 2.IP Rahul Jindal (IBBI/IPA-001/IP-P-02649/2021-
(Three names for each class) 2022/14048)
3.1IP Rajeev Khurana (IBBI/IPA-001/IP-P-02760/2022-
2023/14230)
14. (a) Relevant Forms and 1. Web link: https://ibbi.gov.in/downloadform.html
(b) Details of authorized | 2. Web link: https://ibbi.gov.in/insolvency-professional
representatives are available at:

Notice is hereby given that the National Company Law Tribunal, Court II, New Delhi has ordered the
commencement of a corporate insolvency resolution process of Parsvnath Developers Limited as per order
against Company Petition No. (IB) NO. 468/PB/2024 as on Thursday, 30" April 2026.

1. The creditors of M/s. Parsvnath Developers Limited are hereby called upon to submit their claims with proof
on or before Wednesday, 27" May 2026 to the interim resolution professional at the address mentioned
against entry No. 10.

2. The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means in the relevant forms to be

downloaded from web link mentioned in col 14.

3. Submission of false or misleading proofs of claim shall attract penalties.
Manoj Kumar Anand

Name and Signature of Interim Resolution Professional
Registration No IBBI/IPA-001/IP- P00084/2017-2018/10180

Date:13.05.2026
Place: New Delhi


https://ibbi.gov.in/downloadform.html
https://ibbi.gov.in/insolvency-professional
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Whaeas. The Authofised Officer OF HOB Financial Senvices Limited Undar The

] HDB FINANCIAL SERVICES LIMITED Rt

Ty O, R

chl.-.'lnrtd Oiflee; Radnika, 2a8 Fioar, Law Garden Road, Mawrangpura, Aherdabad, Gurat, Pin Cade
SHI’.'I:I“IE!HFHHCHCIFFICF_EHH Floar , Har Complex . Bahind Waye Mall | vibnhes Khand | Gomtl Magar
Lucknow-228010

Securitization And Reconstruction Of Financial Aszests And Enforcement OF Secueily
Interestict, 2002 (64 OF 20021 And In Exercise Of Powers Conferred Under Sechon 13{12)
Read With Rules 3of The Securly Inlerest (enforcameant) Rules, 2002 |ssued Damand
Motice To The Borroweris As Detailed Hereunder, Calling Upon The Bomowers To Repay
The Amount Mentored In The 3aid Nofice With All Costs, Charges And Expenses Till
Actual Date Of Payment Within 60 Days From The Date Of Receipt Of The Same, The Said
Barrowerico-bormower Having Falled To Repay The Amount, Notice 15 Hareby Givan To
Bormowenco-bomower And The Public In General That The Undersigned Has: Taken
Symbolic Possession O The Properly Described Here Below In Exerise Of Powers
Conferred On Himher Under Sacrtion 1304} Section 14 O The Said A2 Raad With Rubs 8
Of The Said Fules Of The Sacurity Interest Enforcement Rules 2002 On This 22,12 2023
And 2312 2023, The Borrowers In Padicular And Public In General Are Hereby Caulionsd
Mot To Deal With The Property And Any Dealings With The Property Will Be Subject To the
Charge Of HDB Financial 3ervices Limited For The Amount Specified Herem With Fubure
Interest. Costs And Charges From The Respectve Date. Details Of Property Taken In
symbalic Possession Ara Harain Below

1) NAME AND ADDRESS OF THE BORROWER/CO-BEORROWERIGUARANTOR; g
LOAN ACCOUNT NUMBER; 3) LOAN AMOUNT; 4) DATE OF DEMAND NOTICE;
CLAIMED AMOUNT IN INR G)DETAILS OF SECURITIES; 7) DATE OF POSSESSION
1.NAME OF THE BORROWER & CO-BORROWER:) 1-B 5 Enterprises Lalita Magar32
Gall No. 1 Behind Jay Gurudey Mandir Mathura-281004 Utlar Pradesh 2)susheela Wio
Vikrarnpal Singh 32 Lalita Nagar Uisfar Mathura: Mahali Mathura -281001 Uttar Pradesh
3} Vikram Pal Singh 32 Lalida Magar Usfar Mathura Maholi Mathurs -281001, beanng
LOAN ACCOUNT MO. 54178886, Loan Amount Rs 6000000/ (Rupees Sixty Lakhs
Onty), DEMAND NOTICE DATE; 16,02 2026, AMOUNT Claimed ; Rs.43 74,572 06~
{Rupees Forty-Three Lakh Seventy-Four Thousand Five Hundred Saventy-Two and -
Paize Siv Only] as of 11.02.2026 and fuilure contraciual interest fill achizal realizabion
together with incidental expenses, cost and charges etc. NPA Date : 0202 2026:
DETAILS OF SECURITY: Al That Plece And Parcel of One Houss Construct on Plat No.
32 Araa 16665 Sgm. Sifuated at Khaszra Mo, 104 Mi Mauja Maholi Androon Lalita Nagas
Jehail & Disit Mathura , Boundires ; Morih - Fiot Mo, 33, South:; Plof Mo, 31., East - Hasta
0 FL. Wide , Wesl: Plat Mo, 39 DATE OF SYMBOLIC POSSESSION: 08,05, 2026

Jungle Hakim No 1 Tappa & Pargana Haveli Tehsil -Sadar Distt Gorakhpur. House No
001 W In Gorakhpur-273001 2} Meelam Gupia Mauja -pungle Hakim Mo 1 Tappa &
Pargana-Havell Tehsd -Sadar Distl-Gorakhpur House Mo 0001 W kn Aaraji Mo 12 Min
Area 300 5o feet Gorakhpur Uttar Pradash- 273001 3jjai Kumar Gupta hMauja -Jungle
Hakim Mo 1 Tappa & Pargana-Haveli Tehsil -5adar Dist-Gorakhpur, House Mo 0001 W
In Azrajl Mo 12 Min Area 500 Sq.feet, Gorakhpur Uttar Pradesh- 273001 bearing Loan
Alc NO. 44252112, Loan Amount Rs. 2100000/ (Rupees Thirly One. Lakhs Only),
DEMAND NOTICE DATE: 24022026, AMOUNT CLAIMED : Rs.320431867-
{Rupees Thirty-Two Lakhs Four Thousand Three Hundred Eighteen and Palse Sidy
Seven Only) as of 24.02.2026 and futwe contraciual interest fill actual realizahon
iogether with incidental expenses, cosl and charges efc. NPA Date ; 02.02.2025;
Details of Security: A That Plece And Parcel Of Properly Situated Mauja-Jungle Hakim
No-1 TappaAnd Pargana-Havel Tehsd -Sadar District Gorakhpur House No D001W Araj
No 12 Min Area 800 5q Feet | Boundires - North-Land Sunaina Devi. and south-Land
Saelier | EAST-Land Boundary Wall Pandit Ji.. West-Road 20 Feet Wide DATE OF
SYMBOLIC POSSESSION: 11.05.2026

THE BORROWERS' ATTENTION IS INVITED TO PROVISIONS OF SUB-SECTION (8}
OF SECTION 12 OF THE ACT, IN RESPECT OF TIME AVAILABLE TO REDEEM THE

SECURED ASSET.

FOR ANY QUERY PLEASE CONTACT Vikas Anand - 9711010384 - HDB Financial
Services Limited, 2nd Floor , Hari Complex , Behind Wave Mall , Vibhuti Khand ,
Gomti Nagar Lucknow -226010

Place: 13.05.2026 Sdl- For HDB Financial Services Limited,

Date: Uttar Pradesh Authorised Officer Breraar/Co-Barerwens minlianed harein bakw bo sy i amount notcs is herebiy given 16 i borroeer and B-B,First Floor, Rajendra Park, E-Mail - delhiarm@ktkbank.com
oubikc in ganeral that tha undarsigned has taken pessession of he prapeety described hargin balow in axerciss of Pusa Road Wabsite : www.karnatakabank.com
pewers canfared on him under Section 13(4) of the said Rules. Tha borrawear in particular and the public in genaral are New Delhi-110 D60 CIN : LEST10KA1924PLCO01128
herety caufioned nod 1o daal with the proparty and any dealings with the praperty will ba subgsct to the change of IFL ICE 0

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resoclution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
PARSVMATH DEVELOPERS LIMITED

RELEVANT PARTICULARS

1. |Mame af comporale debles

|Parsynath Developers Limited

&, |Dase of incomaoraton of comporase debior

| 240 July, 1990

3 |Authoriy under which comparate gablar &
incompierated | ragiskenad

\Registrar of Companies, New Delhi

4 |Corporabe Idanity Na, ¢ Limdad Liabiiby
Ideriification Mo of conporate debloe

(L45201DL1990PLCO40045

office {if any) of corporia debior

5. |Address of the registerad office and prircipal F‘ars-.'nalh Towear Mear Shahdara Metm

Stefion, Shahdara, Easi Dalhi, Deki, Indiz,
110032

B, |Insclvency commencemen dale in respect
of corparabe debiar

300 Apeil 2026 {Onder racesved on 125 May
2026)

i Estimaied dale of dosure of insahency
resofllicn procass

|27 October 2026 {1807 day from the dabe of

cammencement of resokition peogass)

B |Marme ard reqetralion aumber of lha
insohemnsy professianal ackng as isbasm
rezokition professional

{POOD B4 T-2(1 8110180

Manoj Kumar Anand
Regisiration Mo BREIPA-LD1AP-

k=

Address and e-mak of the interim resciution
professionsl, 85 registersd wih fre Brand

|Emall Address —anandmancia@igmail.com

Registered address. 2, Community Cenlre, 37
Floar, [ Near PR/ McOongld), Marang, Naw
Cexi110028

10, [Bddress and e-mall b be used for
coezpondence with the inferim resalution
profession al

|2, Community Candre, 3 Floor, {Mear

PYRMeDonakd), Maraing, New Dalnk-110028
Emai - parsvnathcirpigmail.com

11, |Last dafa for submission of claims

17" May, 2026

12, |Classes of craditors,  any, under clause (k)
of sub-gectian (B4 of sectan 21
ascariaired by te bnledm nesoludion
professional

Allottees under All Real Estate Projects of
Parsynath Developers Limited

to-act as Aufhorised Represantative of
credidors in a class (Three names for aach

13, |Memes of Insoheency Professiongts deniifisd | 1

IP Bkt Goel
{IBEINPA-001 P -P-O3ET B0 2 2-H0FAN 4080
2. |P Rahul Jindal

14, [(2) Redavan] Forms and

avallabie at:

3. et link.
() Details of authonzed reprasentatves e TetpsaibbLgovin/downloadform_him]

2. Vigh link: https:libbi.govininsolvencly-
siomal

addressmentionad agamnsl entry Mo, 100

Date; 13.05. 2026
Placa: Mew Delhi

Wobioa is hereby grean-thal Bre Mabonal Company Law Trbunal, Court 1, Mew Deli has ordered tha

| cammencement of a corporate insolvency reschutian process of Parswnath Developers Limiied as per

{ arder agaired Camgary Peditian Mo (18] NO. 468/PB2024 g= an Thursday, 30thApril 200248,

1. The crediors of Ws. Parsurath Devalopars Limibed ane hensby caled won 1o submil thair ciaims
with proaf on or before Wednesday, 2Tih May 2026 to e inbarim resalition professional-at the

2, The financial cradibors shall submi thair claims with proal by elecirenic means only, All ofher
crechbars may sibamit the claima with prood in person, by post or by electronic meansin e relevant
fiarms b be dawnlaaded fram wab ink mantionad in col 14

3. Submissionalfalse ormislesding proots of daim shall alfraci panalfies

Name ard Signatura of Interim Resobution Profassional
Registration Mo IBBINPA-D01/IP- POOGB4/2017-2041 8110150

Mane] Kumar Anand

Maotice |s Hereby Grven That the Faolio Mo
5115 and Share Cerificate Mo. 6027 For
3 Equily Share of face valug T00/- Bearning
Distinctive Mo, From 217207-217211
Standing In The Mama Of LATE. MR.
SURENDRA KUMAR VAISH AND AMNITA
VAISH In The Books Of ISGEC HEAVY
ENGINEERING LIMITED has been losl
misplaced and the adverliser has applied to
the Company for issue of duphcate share
certificate in lieu thereof. Any person who
have clzims on the said shares -shouwld
lndge such claims with the Company at their
reqistered office RADAUR ROADYAMUMNA
NAGAR, HARYANA Haryana, Inds, 135001
withirt 15 days from the date of nolice falling
which the company will proceed to issue
duplicate share cerificale in respect of the

said shares.
Ruchir Vaish
Place: Delhi Legal Hair

WEDNESDAY, MAY 13, 2026

tiona simaE il-?ﬁ & pun]nbnntlan bank

w iidrid g v Hl N E e

il o

Circle Office Raabareli, GAD Department,
First Floor, BENL Offlce, Firoz Gandhl Magar, Racbarell, Uttar Pradesh-225601
PH NO. 8650741616/8755186084, EMAIL : coraebareligad@pnb.co.in

A346 and Share Cerdificate No, 14534 For
3 Equily Share of faca valua 100/~ Bearing
Distinctive Mo, From 121381-121385
Standing In The Mame of LATE MRS,
AMITA VAISH AND MR. SURENDRA
KUMAR VAISH In The Books Of 1SGEC
HEAVY ENGINEERING LIMITED has besn
lostimisplaced and the adverliser has
applied o the Company for issue of
duplicate share cedificate In ey thersof
&ny person who have cams on e zad
shares shoubd lodge such claims with the
Company a1 their regisiered office RADAUR
ROADYAMUNA NAGAR, HARYAMA,
Harana, India, 135007 within 15 days from
the date of noboe falling which the company
will procesd 1o issus duplicale share
certificate in respect of thesaid shares.
Ruchir Valsh
Legal Hair

Place: Delhl

Motice |s Hereby Given That the Folio No.

PREMISES REQUIRED

Punjab MNational Bank requires suitable ready built and well-
constructed hall lype building having Carpet Area including space for

ATM 1200 sqgft to 1600 sqft on lease /rental basis premises should be
preferably in Ground Floor and if in first floor, lift facility al Amethi,
Kakwa Road Amathi . Premises offered should have all clearance
cerlificates from slalutory authorities. Interested owners / registered
Power of attorney Holders of such premises in the desired |locality
who are ready to lease out their readily available premises on long
term lease basis preferably far 15 years or more may send their offers
in the prescribed format available on Bank's Web Site
www.pnbindia.in or the same may be oblained from the above
address during office hours. The complete offer duly sealed & signed
and should reach the undersigned on or before 27.05.2028 &
5:00PM atthe above address.

Mo brokerage will be paid by the Bank. Bank resarves tha right to
acceptor reject any or all offers at its sole discretion without assigning
any reasonswhatsoever,

Date of Notice 13.05.2026 CIRCLE HEAD

4 . class) (IBBINPA-D01IP-P-O2G40/2021- 20221 4048) fhe borrowers) 1, Wis Kall Prasad Edu And Welfare Soclety Through s Manager Mr. Naveen
2, Mame Of The Borrower & Co-Borrowers: 1-K, K. Book Disiribubers 0 Cinema Road :1 IP Rajeev Khurana Panday {Borrowar & Morigagor] 2. Mr. Maveen Pandey Slo Mr. J.P Pandey [Gaurantar] 3.
Nn United Compound Gorakhpur Gorakhpur-273001 Uttar Pradesh And Also S Mauja - (BBIPA-DOLIP-P-O2 TR0 22202311 4250) Mrs. Janak Pandey Wio Mr. Japdambhika Prasad Pandey (Gaurantor) 4. Mrs. Poonam

“"IMPORTANT"™

Whilst care is taken prior to
acceptance of advertising
copy, it is not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

‘m [TITYT  HOFC Bank Lid. 1st Floor, Medical Road Khanjachi
TR R—— Chouraha Gorakhpur Uttar Pradesh-27300

POSSESSION NOTICE APPENDIX IV [RULE &{1)
Whergas, the undersigned being the authonzed. officer of the HOFG BANK LTD. under the
Sacurfization and Reconstreclion of Financial Assels and Enforcemant of Secunty Inferast Act,
200254 of 2002) and in exercise of powers conferred under section 13012} read with rule 3 of the
aatunty inferast | Enforcesmant) Rules, 2002 issued damand natica daled 15-12-2025 calling upoen

Pandey Wic Mr. Mawesn Pandey (Gaurantor) fo pay the amounl mendioned in the natica Rs,
1,30, 47 374,000 (Rupees One Crore Thirty Lakhs Forty-Seven Thousand Three Hundred
And Seventy-Four Only) within 60 days from the dete of receipt of the said nolice, The borroeens)
faving faled o repay the amoun, nolice is hereby given to the: bomowerls) and the public in
ganeral thal the undersigned has taken possession of tha propedy descrbed heren below in
exarcise of powers conferred on him under sub-section 4) of section 13 of Act read with rule 8 of
{he Zecurily Intarest Enfarcement Rules 2002 on Eis 08-05-2028. The barrcwar in particulas and
the publs in %Enenal &5 hereby cautioned nof bo deal with the property and ary dealings with the
propardy will be subject to change of HDFC BANK LTD. for an-amaund of Rs. 1,30.47 37400/
[Rupees One Crore Thirly Lakhs Forty-Seven Thousand Three Hundred &nd Seventy-Four
Only} and inlarest therean logather will exparses and charges elc. kess amound paid if any. The
barrawer's atention & invited 1o provisions of sub-section (8} of section 13 of the Act, in respectof
lime availabia, o redaem the sacunad assals,

Dﬂﬂlﬂ@.@i’[ﬂi]ﬂ]ﬂﬂﬂtﬂﬂ%ﬁlﬂ'

Arazi Mo, 274 Mi Silauted AL Sihad, Tappa-kadar, Pargana Bast Pural, Tehsll & Distt Bast, Uttar
Pradesh {progery Caned By M's Kali Prassd BEdu &nd Wafare Socity). Boundad As Under -East ;
Plavendor, Morth - Pio Vender, West . Share CiBagg Venger, South | Chak Om Kar Nath Panday
DATE - 08-05-2026, PLACE - BASTI Authorised Offier, HOFC Bank Lid.

Possession Notice (For Immovable Property) Rule 8-{1)

PIRAMAL FINANCE

LTD.

Whereas, the undersignad beipg the Authonzed Officer of HFL Hams Finsnce Limited { Farmesy krawn as India infoline
Housing Finaros Cid 10 FL-H FL) inder the Secuntisation and Reconstrction of FinencalAgsats and Enforoement of
Security inlerest Act 2002 and m exerise of powears confered under secton 13(12) mad wilh Buk 3 of the Secury
Interest (Enforcement) Rules 2002, a Demand Molioe was issued by e Authodsed Offoer of the compaay b The

HFL far an amount as menticnad herCeln under wilh interess therson, The bomowers attenlion i invited b provisions of
sib-section (8] of secton 13 of te Act, i the boerawer dears e duss of She "IIFL HFL" logether with & cosls. charpes
apd sipinges eurred al any Sne befans b dale fed for sale o transhed, B sscured d55els shall nal be sold of
transfamed by "HEL HFL" ard nd further shap shall ba taian by "IFL HFL™ for rarstar o s3fe of tha securad assals

Xex Karnataka Bank Ltd.

Your Family Banh. Across India.

Asset Recovery Managemant Branch Phone :011-40591567(Ext-231)

E-Auction Sale Notlce for Sale of Immovable Assets under the Securitisation -and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
road with provision to rule B{&) of Security Interest (Enforcement) Rules, 2002,

and Hessing Finance Carporalicn Lid} fofan smount as mentionad harain undar with nbarast tharson.

under section 1312} read with Rule 3 of the Secunty Inferest (Enforcement] Rules 2002, Demand Nefoars) issuad by the Authonzed Officer of the
comgrany o the Borrawens) | Guaraniar]s) menticned hemain balow 1o repay the amount manlicned in the netisa wehin B days from the date of receipt of
fhie said nabce, The Barmower having tailed bo repay the amoun], rotice is hereby given 1o the Borrowsar(s) § Guaranlar|s) and the pubsic in genaral that the
undersigned has tzken Possession of the propery descrbed harsin below in exercise of powers confermed on him wnder Sub-Section {4 of the Saction
13 of tha =aid At read with Rule & of the Sacuily Interast Enforcament rules, 2002, The borroweer's attention i invitad fo provisions of sub —saclion [8) of
saclion 13 al tha Acl, in respact of lirse avatatle, o redsam B socured aseals. Tha bomrowar inparticular and the pulilicin genersl ana hesely caulaned
ok o cal with the property and any dealings wish the properiy will be subject to the charge of Piramal Fnance Lid, [Formerty Known as Piramal Capilal

. Wame of the Date of [ate of o i i lic in general and | j FroWE

l Piramal | Femely Known as piramal Capita and Housing Finance Corporation Lid) CIN: LESS1UMH1084PLOD32630 Borowsrls D”“H’Mﬁ#ﬁ,‘““ T%”“ﬁ:ﬁ"‘“ i :gjﬂih?mhﬁﬁ"b&?””'”gf andin Em’:“l“;f;g“ ! mrﬂ[1‘"'] Bnd G:;E‘“m"fﬁ}

: Registered Offlce: Urit Na,-H01, 60 Floar, Piramsal Amill Buikding. Piramsal Agastya Corparate Park, Kamani Junclicn, O En—&mma#’q e e T ssion I DN LESCOCRE NTNAR BRI MONT ECUAEIED 0 h Aot LIRsat
Finance Fira Station, LES Marg, Kuria (Wast), Mumbai-400070 =T #31 22 3802 4000 Branch Office : Office Na. 211 and 212 Znd Mr Afurad e it A e et Aol [Pl O Y e the Symbolic Possession & Physical Possession of which has been taken by the

Flear Titanhim Shalemar Corporate Park, Piol Mo TEIG-1, Yishull Kiand, Gomt Nagar. Lugkniow - 226010 M, SUmEN | Kera F‘:W s c'ﬁmf",_;g'lf‘kmﬂ;l b bt ' Lﬁﬁ}- ran | 2028 | 2028 Authorised Officer of Kamataka Bank Lid, the Secured Creditor on 04,02,2026 and
POSSESSION HOTICE Far Immovohle Property o3 per Rele 8-(1) of the Secsrily Inferes! (Enfarcement) Rales, 2002 ond Appendiz- IV Ms Rarayen Traders. | Ganda Ustar Pradesh 271502 Area Admiatiring (| Thousand Seven Eﬁmﬂzﬁ ::-I:I!FE"!‘E'}‘. w“t‘]baﬂ:az-lﬁzgnfg: As s Wh!;;:!?- ;A;;!ﬁvl;lg"t IRE and

Wharsas, the undersigned bieing e Authorized Oficar of Pirama Finance Lid. (Farmerly Known as Piramal Capital and Housing Finance Carparation I:TL‘I‘JM! m:ﬂu' ‘E":l' FLJ:MWJEJPE;::]II‘-;“&EI Area, Bul Lp Area I-!—uhr::f"ﬂ:llﬁ Tl ?':t:r cr:';: Flhﬁl'tilﬁF?:ﬂ Eﬂ[l‘lls Fif’;y' éﬁ;:fa:nd ]LhI:HHE.HIJII'ImId SL;F:ﬁz

Lt} under the Secuntisation and Reconstruction of Financial Assets and Enforcament of Security InenestAct 2002 and in exercise of powers conlgmed Topenty Are. 101 D0 1ok :

Ph-IV Gurgean. Haryana
PLACE : LUCKNOW | DATE : 13.05.2026

Far, furthar daieils please conlact o Authorsad Officer 2l Branch Offfice : 1017, 10th Floor, C;-EETH_EEI'ETE 2and
TG &', Vibhut Bhand, Gomb Magar, Lucknow - 226 010 or Corporate Cffice : IFL Towar, Flot Mo, 88, Lidyog Viner,

Sdl-, Authorised Officer, Far IFL Home Finance Lismited

Name of the Borrowes|s] | Description of Secured Asset
Guarantor|s| (immowvable Proparty)

Damand Motice:
Date & Amaounl

_ Dateof
Possassion

A\ AXIS BANK LTD.

{Loan Code No HLSADGDS3121), (Luckraw -

{Borrower Name ) Madesba Main {Co-Borowar} | Bahraich, Shiv Mandr, Bahraich-271601, Ulkar Pradash,

#ll the Part & Parcel of Property - House hea 1084,
MW Marge Utlar Pradesn) Mobd  Saleeny) Sieted Salargan|, Siluated 8t Pargana Tehsii & Distt | Two Lacs Filleen Thousand Six

Hundred Saveniean Rupees Dnly]

18-12-2025 for Re 42186175 (Farty | 05-May-26

DEMAND NOTICE

Retaill Asset Centre; 1st Floor, G-4/5, B, Sector-4, Gomti Nagar Extension Lucknow, UP 226010,

THE LATEST
TRENDS

h
-I-

_"_'_*' E -Llu-..
£} oo
—

IN BUSINESS TuE 1aTEST

TRE
TRE

S FINANCIAL EXPRESS

Read t Lead

Isauta Mai Kala Allahabad Uttar Pradesh-212301,
3. Mrs. Mamta Devi (co-borrower) W/o Mr. Arvind

Certificate:

260 Sq. Mtr At Arazi No. 462/1 &
462/2, Mauja Kahodar,

-East - Khet Bhola,
West - Sadak, North - Khet Ramlal,
South - Khet Bitola Devi & Others.

{Loan Code Mo HLSAMOGTEES) (Lucnow- | All the Part & Parcel of Property: House Mo 238 |18411-2025 for Rs.2428634) | 06-May-26 i " . . . Registered address: B-234, 2nd Floor, North Ex Mall, Sector-3, Rohini, New Delhi-110083,
G- Ukar PrageshiMohd Hamza (Bormower | canstructed on Pan of Plet MNeo338, Khasra Mo 145 Min),, | Twenty F|:l.|_r Lacs Twenty Four Reg|8tered Ofrce T"ShUI 3rd Floor’ Opp samartheShwar Temple' Near LaW G.arden’ E|||Sbndge' Ahmedabad380006 (2) Mr. Ravinder Kumar Sio Mr. Natha Ram, (3) Mr. Gulshan Kumar S/o Mr. Natha Ram,
,ng:gmz r—TJhamad. Ruveda Khatoon flligrudarwm;:ufdiiﬁﬂm-:ﬂ;lhT“Eﬂmg sllrlglaﬂcitr:j Fage- :mtﬁmﬂ :'5., :*-_'MI-'&-'I Minedy Whereas the borrowers/Co-borrowers/quarantors/mortgagors mentioned hereunder had availed the [4) Mr. Ashok Kumar Sio Mr. Natha Ram, (5) Mrs. Neha Kumari W/o Mr. Ashok Kumar, (§)
s ] e T L L e, s i i i i i i anci i Mrs. Suman Wio Late Mr. Suresh Kumar and (7) Mrs. Rakhi Goel Wio Mr. Gulshan Kumar,
\Loan Cods NoFLSADODBIOCH) (Gordda. | Al the Part & Parcel of Property: fvea (3440 SqT| 23-10-2025 Tor Re ZTTHET- (Twanty | 06-May 28 financial assistance form Axis Bank.Ltd. de§p|te having qvalled the flnanglal aSS|stance,. thg borrowers/ AR N 2 BT ark reidog - mumm yrasiry s v bl
Uttar Pradesh) Mandesp Singh (Borrower | (Gata No-ST4(Od) & 598(Mew| Sauated Pathar|Seven Lacs Sewenty Thiee Thousand guarantors/ mortgagors have committed various defaults in repayment of interest and principle amounts Rohini, New Delhi-110085, beén mﬂmm mmﬂn&mﬁq;'nf“ '
RSP aena gh . A T L) P Siesir Ty T ooy N fanoch: b itall Bl i L as per due dates. The account has been classified as OOO/NPA, consequent to which the Authorized : - - '
{Loan Coda No.BLSADDDIITAC), (Gonda- | All the Part & Parcel of Proparty: House Mo, 404 | 16-01-2026 for Rs. 7046990 (Seven | 06 May-26 o o . AT DESCRIPTION OF THE IMMOVABLE PROPERTIES:
Uttar Pradesh)MDHD SHABAN (Bomower | Saheh Gan] Gonda, Pargana Tehsil & District Gonda, | Las Ninaly Four Thousand Six Hundred Officer of Axis Bank Ltd. under Securitization and Reconstruction of Financial Assets and Enforcement Property No.1 Allthat part and Parcel of Residential Apartment No, G-T05. in Block Towar
Rmej.ﬁmmamm:ﬁfrﬂm}g: - ::ﬁ:uriﬂ::h;;mwlﬂl S T T Em: Tﬁﬁi?gm. e of Security Interest Act, 2002 & in exercise of powers conferred under Section 13(12) read with Rule 3 Ei hav?g a legativertcarrr::maa ?f-ifﬁﬂ-ﬂﬂ 5q f::- :ﬁd halt‘-ﬂ;?ﬂfﬁfﬂﬂ-ﬂﬁ Sﬁ-f:{ﬁsaﬁ?:'
gan Code Ne.BLSA v (o afce raperty: House Mo, 404, " : wenty | (e-hay- PR : . : oor, [ower-L3, part a of afordable Housing Project Known as * ;
Ultar PradeshiMOHD SHABAN (Borrower | Sahab Gan| Gonda, Pargana Tehsi & Distrit Gonda,| Nine Lacs Sevenly Six Thoissand Thes of Sjecunty interest (Erllforcement) Rules, 2002 ISSl.Jed Demand Notlge on dates mentioned i Eﬂ'lﬂrwithhmgm ﬂrpzrﬂm{:_e afong with urxivided. F,gmﬂgﬁmte share rights of the
| Name)iShabaam Siodiqui (Co-Bomawer] | Uitter Pradesh-271002 Hundred Fiftean Rupees Only } herein below under Section 13(2) of the Act, 2002 calling upon the following borrowers/guarantors/ lanid underneath the said propesty, situated in the revenue estate of Village Dhorka, Sector-
|Loan CodeMo HLSAMIOMBFOOTU), (Hardsi | All the Part & Parcel of Property: Fart of Gata| 16-01-2026 for Re. 20078300 |Twenly | 05-May-26 - : : : : s 3 : :
L aickow Foud-Utiar Pradesh) Virayak | Z7ABCA, Siuatéd At Gram Manna Puaws Maziwa |Locs Saver: Thousand. Eight Hundiod mortgagors to repay the amount mentioned in the notices together with further interest at the contractual ?1'51::&315:1 ﬁiﬂ;u.mhifl;ﬁ%f:ﬂmﬁ ;Eizu; ﬁ:ﬁ?ﬁtﬂﬂ “"""’.E‘;:}:
Vikram Sirggh (Boerawer Mame) [Damyanl | Hardo: Dehat (Bahar Nagar Pallka) Pargara Bangar,| Thity Rupess Only.) rate on the amount mentioned in the notices and incidental expenses, cost, charges etc until the date of “’“FI “N i """"’I y 4 o F daries: i
LA Lt Ll bl ol payment within 60 days from the date of receipt of notice Pl Spitia Poetsc i N S I SOt) PYSHRIFOTNCE SOMIL: St pmag e o
{Loan Cade No.HLSABODSBFO0), (Harda - | All the Part & Parcel of Proporty. Fart of Gata] 16-01-2026 for Rs.1155952 (Eleven | J6-May-26 : Rasarve Prica/Upsst Price balow which he propary may notbe sold: Re.51,05,000.00
Lucknow Road- Ultar Predeshivinayak | 273804, Sdustad & Gram Manna Punia Mazhes, | Lacs Fifty Five Thousand Mine Hundned Outstanding Amount {Rupees Fifty One Lakhs Five Thousand only) Eamest money to be deposited/
'-.-'n'”?f“l Singh (Borrawar hames VDamyznh I:Iar:‘!n:- Dehat {Bahar Nagar Plika) P:?rgana Barwar, | Fifty Twe Rupess Only Name & Address of the Description of the charged/ tenderad: Re.5.10, 500.00 (Rupees Five Lakhs T_an Tl'!uusand Five Hundred Only)
Bihlo-Bativer - 7O LISA PRRICHN U K chracbesti-o +1 et .- Borrowers/Guarantors Mortgaged Proper[ies OOO/NPA Date EEEH{E_HLE_ Al thﬂ1 p&fl and Parcel of Residential Flat HU,D-H&E. Tower-0}, on Bth
{Loan Code No.HLSAOOGE460%).Hardo: - | All the Part & Parcel of Property: Fan Land of Gatej 19-11-2025 for Rs. 2768399/ (Twenly | 05-May-26 - Floor, in project named as KSHITL, afiordable Group Housing, Secior-35, Gurugram,
Lucknow Foad- Utier FradeshiRamiotan | .5, \ial sdmeesunng ares of 1200 5q.Flor 111:52) Seven Lacs: By Eigit: Thousand Demand Notice Date having lentative carpel area of 460,38 sq.1. and balcany having 88,96 sq.1t. logether with
Sharma {Bomowee MamepRod Sharma (Co- | Sgmirs Situated al- Vilage- Hasdol Dehal (0wl of Nagar| Three Hundred Ninety Nine Rupess , , Property No. 1. All That Piece two whesler parking along with undivided, Proportionate share | rights of the land
Barrcraar] F'EJIRE:I Pargana- Ea_anLI_Elklsj f[ﬂ_glcj_ Harduoi Only.) _1|_ h M/sh I;rlegdrst Assoxl‘z’a::’es (t;or}r(ov;/e.r/_m%rtga%or) Andp Pa¥ce| O f. Divertad Loy Rs. 658,71,747 i !h;:amﬂﬂ I':EFH LII"I:I 'MU-ELE- ropo H;lnﬁtle .:,fsﬁ,r?;;ege Er:am kaus E:; E';E
{Lean Code No,BLEADIG4SFAC), (Luscanow - | All the Part & Parcel of Property: House Mo, W.773 | 16-01-2026 for Rs 457678 |Four| 05-May-26 rough [ts Partners, Address: 1. Kataini, Basuhar, - Rs. 3637582.75 appiribhicic ud property, situated in the revanue esta ' g G,
Gams NB;ET— Utar FTEEEIE-."I:I"I"F'-EI" “UBIER | Siusted =i Bharat Pun .':'..‘EE.I}E "I';:Ij"IE Gonda Ubarl Lacs Flf:y Seven Thouzarnd  Si Beniram -Karta Chauraha, K.ausambl, UP-212214, g;of:rst(); Gg_moelisoup_?ogtaleb::; as on 08 04 2026 TEhSII Hﬂfﬁﬂm.ﬂlﬁdﬂm {:ﬂ:ruﬂmml Haﬁ'ana '1225'::]& hﬂlﬂﬂmﬂgtﬂ"n Gu'!haﬂ HUII‘IHI'.
{Boerower Name) Tars Gupta (Co-Bomower] | Pragesh-271001 Hurdred Saventy Eight Rupees Oniy } gﬁ:;”e::-Mgae531‘|‘:ggg;a, Kﬂ;ﬁg@agﬁﬂa;gﬂgw Hect. In Parts Of Arazi No.s 9119 it t&' ﬂ-] (The Symbolic Possession of the Property is taken on 04.02.2026) Boundaries: East :
{Loan Code Mo.MOD38TTE), (Hakiwani- [All the Part & Parcel of Property: Khala Mo, 28 Khel Mo |24-09-2026 for Rs.24641380-| 05.May-26 Addrese: 3. Arazi No. 2419 8 2191 Vilkbasuhar | & 2121 At Village Basuhar, Ward [ oroot & Other €xp. Open/Flat No.D-804 West : Fiat Mo D-B01 North : FlatNo.D-802 South: Entry/ Carridor
Ubar Pradesh)¥uga! Shah (Boerowar|118Min admeasuring area of 1170 Sq.FL[167 28 Sq Mir| Vilage|(Twerly Foir Lacs Sixly Four Chaval. Kaushambi. U.P.. 2. Mr. Raiesh Kumar Sinah | Pargana & Tehsil Chayal, 08.03.2026 Reserve Price | Upset Price below which the property may not be sold: Rs.51,05,000.00
Nerne)Basont Lal Shah, Semideep Shah | Kamaluvagana Katdel Nesr Gunsiwars Pergana Bhiobar GHA- Thousand One. Hurdred  Thty (cob’(',rr'owe,,gua,an{or)' Slo Rédhe’y Krishna Singh Kaushambi, U.P. In The Name " {Rupess Filty One Lakhs Five Thousand only) Earnest money to be deposited/
{Go-Borrn) SRR 10 e P UNIWENG o) Bl Eogieea i LIG-2, Stainley Road, Mumfordganj Allahabad, UP-| Of M/s Friends Associates | 97 (04.2026 tendered: Rs.5,10,500.00 (Rupees Five Lakhs Ten Thousand Five Hundred Orly)
|Loan Code No MOZ35166), (Moradabad- | AN the Part & Parcel of Property: Khasra No. 774,775 | 18-11-2024 for Rs.91935168% [Nine| 05-May-26 211002, 3. Mr. Tirth Raj Singh (co-borrower/| Together With All The Buildings o Property No,3 AN that part and Parce! of Residential Freehold Flat No.G-1108, on 11th
Ultar Pradesh} Jagal Singh (Borrowar|Sitvated sl Pandit Nagla K Mlak, Sk Mandie| Lacs Nirelsan Thousand Thees Hundred mort a’or/ .uarar.1tor) S/o Mr. Bhaiva Ram Singh| And Structures Thereon, B F - s 1
MemelMieera, Panksj (Co-Bormawer| Moradabad-244001, Uttar Pradesh Fifty Oine Rupesas end Sody Eight Paisa) RIo-g gKatgini Basuhar Ben.iram Kyarta Chaurahga Fixtures Fittings And All Plant And Floor in Tower-G, KSHITI, affordabie Group HDUE""Q- Sechor-55 having ’f!ﬂmﬂ“"ﬁ carpet
{Lean Code No.01023728), {Lucknow - MM [ Al the Part & Parcel of Property: Piol No 35 Mi H na-| 26-08-2018 fer Rs. 1052348/ (Nineteen | 08-May-26 Kausambi, UP-212214, Rlo-2. 514F/12A, Krishna | Machinery Attached To Earth Or area *W-?QSQ-T?E}W balcony hﬁ“ln%tﬂntﬂﬂ_'-*ﬂhfﬂﬂ-% “i.'!-l' togather wilh fwo whaeler
Marg- Utar PradeshiRakesh Humar Singh|2/11/48a Nagar Patka Mauja Chak Gawa PatliHawalifLacs Filly Two Thousand Thres Vihar Colony, Sherwani Mode, Sulem Sarai Allahabad, | Fastened To Anything Attached parking, alang with freehoid undnaded, Propartionale share / ights of the land undemeath
|{Bomrower Name) Rajesh Singn (Co-Bormower] | Awach Faizzbad Faizabad Uttar Pracesh - 224001 | Hundred Forty Eight Rupess Only | UP. 211011, Rlo-3. Arazi No. 2119 & 2121, Vill| To Earth, Both Present And the said progerty, situated in the revenue estate of Village Ohorka, Sector-95, Tehsi
{Loan Code No,M0247487) (Moradahac- Utar | All the Part & Parcel of Property: Mini L|G. Houze| 29-12-2025 for Rs.2016814) {Twenty | 05-May-26 -basuhar, Chayal, Kaushambi, U.P. , 4. Mrs. Sushma | Future. Bounded By: East: Part Harsaru, District Gurugram. Haryana -122505, belonging to Mrs. Neha Kumarl. (The
Pradesh) Fareen Jahan (Bomower Name) | Ma,D-179 Seciar 13 Mew Moradabad, Tensil & District | Lacs Sixteen Thousand Eight Hundred Singh (co-borrower/guarantor) W/o Om Bahadur | Of Aarazi Property, West: Part Symbolic Possession of the Property is taken on 04,02.2026) Boundaries: East ;
Naeemuidin{Co-Bormawe] Maradatiad, Utkar Pradish - 244001 Fourteen Rupees Only | Singh R/o C-45, Residential Complex, High Court| Of Aarazi Property, North: Land Open Wast : Open North : Eniryl Corridor South: Other’s Flat
{Loan Code No BLSABOGTAGTF), [Lucknaw - | All the Part & Parcel of Property: House Mo, W-770 [ 16-01-2026 for Rs. 22801981 (Twenty | 05-May-26 Chaufatka Allahabad, UP-211001, 5. Mrs. Suman | Of Seller, South: Road Beniram Reserve Price | Upset Price belowwhich the property may notbe sold: Rs.51,05,000.00
MMM Marg- Uttar PraseshiYash Kumar|Situaled a8 Brarat Pun Awasiva Yajna Gorda Uttar| Twe Lacs Eighly  Thousand One Singh (Co-borrower/guarantor) W/o Mr. Arvind Kumar | Katra To Manjhanpur. (Rupees Fifty One Lakhs Five Thousand only) Eamest money to be deposited!
{Boeroswer Neme ) Tara Gupla {Co-Borrowar] | Pradash-271001 Hundrad Minaty Ergr'- Rupaes Onh) Singh R!o-1. 514F/12A, Krisr]na Vihar Colony, tendered: Rs.5,10,500.00 (Rupess Five Lakhs Ten Thousand Five Hundred Only)
{Lean Code No.HLSADODDTABE), (Luckriow - | All the Part & Parcel of Property: Plol on Khasra| 14-11-2025 for Rs.2887240.29/-| 06-May-26 Sherwani Mode, Sulem Sarai, Allahabad, U.P. No.d Allthat 'artan-:FFan | of Residential Frashold Flat No.T08. an Tth Flooe In
Gomé Magar- Uttar Pradesh|Vaishai Singh|No.B24 Minj. admessuing 116171 sqmir / 1250|(Twenly Eight Lacs Eighly Seven 211001, Rlo-2. Kataini, Basuhar, Beniram Karta Property No.4. bl ol 8 ri Fre .|
{Borrower Mame)/Sandeep Parmar (Co-|sqf. Situated & Villape- Savaswa, Pargana -{ Thousand Two Hundred Forty Mne Chauraha, Kausambi, UP-212214 Tower-B, in residential Society, named as KSHITLJ, aﬁﬂﬁ!ﬂhlE Group Housing, Sec:!ur-Elﬁ
Barrorar) Liachoay, Tetesil - Sanajni Nagar, Distfct - Lucknow Hu:reesmﬂMnnﬂJ_lfne_Fia”aenm-,] Property No. 2. All That Piece And Parcel Of Diverted Land/property Admeasuring About ﬁwr&gtantatm malrgﬁlarﬂz;l 4;53.%'1 Isq&:_nd halmnyhaglngﬂﬁ.ﬁﬁsq.ft. tlc-ﬁeﬂ'm;'-.;.'rmltwg
Place: Uttar Pradesh, Data * 13.05.202 {Authorized Officer) Piramal Finance Lid 0.148 Hect. Out Of Total 0.490 Hect. In Parts Of Arazi No.s 2088, 2089 & 2120 At Village rjﬁ“‘-‘* F'fh”é]:gm ng "'"’1“ ’?:J;:‘d 1;"”‘9‘5- W’Tﬁfﬂ TR ﬁ:‘-‘ﬂs “;:‘;5
Basuhar, Ward Pargana & Tehsil Chayal, Kaushambi, U.P. In The Name Of Mr. Tirath Raj uncemes | property, si in ine revenue e5iale of Vilage g, SBCI0E-2h,
Singh S/o Mr. Bhaiya Ram Singh Together With All The Buildings And Structures Thereon, Tehsil Harsaru, District Gurugram, Haryana -122505, balonging lo Mrs. Neha
Fixtures Fittings And All Plant And Machinery Attached To Earth Or Fastened To Anything Kumari.[The Symbolic Possession of the Property is taken on 04.02.2026)
Attached To Earth, Both Present And Future, Bounded By: East: Part Of Aarazi Property, Boundanes: East; Enfry/Corridor West: Open North: Open South : FlatNo.B-707
\ West: Agri Land Of Other's, North: Part Of Aarazi Property, South: Land Of Buyer & Reserve Price/! Upset Price below which the praperty may not be sold: Rs.52,04,000.00
\\ Others. . . {Rupees Fifty Two Lakhe Four Thousand only) Earnest money to be deposited/
1. M/s Arvind Kumar Construction (borrower) Add- EU'”':Jbe/X' D'Sur(:hd ';'9933 tiol; Rs. tendered: Rs.5,20,400,00 (Rupees Five Lakhs Twenty Thousand Four Hundred Only)
BIHAN Isouta Meja Allahabad Uttar Pradesh-212301, 2. Mr. | marce’s ©1 /4 Liveriec mesidenta Property No.5 All that part and Parcal of Residential Flat No, 1101, in Towar-E_ in projaci
e Arvind Kumar (co-borrower) S/o Mr. Hori Lal R/o- |commercial Property Admeasuring 1,43,47667 i . : : sl

ason 31.12.2025
Tappajy |nterest & other exp.

Kumar Rlo-1. lsauta Mai Kala Allahabad Uttar |Kahodar, Pargana Khairagarh,

Pradesh-212301, Rlo-2. Arazi No. 462/1 & 462/2, |TehsilMeja, Distt. PrayagrajinThe| 96 ()1 2026 District Gurugram, Haryana -122505, belonging te Mrs, Neha Kumari.(The Symbolic
Mauja Kahodar, Tappa Kahodar,Pargana Khairagarh, Name Of Mamta Devi W/o Mr. Pozsession of the Property is taken on 04.02.2026) Boundaries: East | Open West !
Tehsil Meja, Distt. Prayagraj Arvind Kumar. Boundries As Per 29042026 Cpen North: Enlr‘y-'l:ﬂrrll:lur South * Other's Flal

In the circumstances of aforesaid, the notice is hereby given to the above borrowers, co-borrowers and/or
their guarantors (where ever applicable) to pay the outstanding dues as mentioned above along with future
interest and applicable charges within 60 days from the date of the publication of this notice failing which further
steps will be taken after the expiry of 60 days of the date of this notice against the secured assets including
taking possession of the secured assets under section 13(4) of SARFAESI Act, 2002 and the applicable rules
thereunder. The Borrower(s) Co-borrowers Mortgagor(S)/Guarantor(S) attention is invited to provisions
of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.
Please note that under Section 13(13) of the said Act, No Notice Shall transfer by way of sale, lease or
otherwise any of his secured assets referred to in the notice, without prior written consent of the Bank.

Date: 13.05.2026

(Authorized Officer) Axis Bank Ltd.

epaper.financialexpress.mn‘ .

Paise Thirty Seven Only) | e (I} Rs.21,51,94,079.45 under Overdraft Alc No.
S49T000V00011001 along with-fuiure inferest from 01.05.2026, (i) Rs. 49,.36,390.00
undar (GECL) PS-Term Loan A/c No. 5497001800023001 along with future interast from
11.05.2026, (iif) Rs.76,96,192.36 under Inland LC Alc No. 0549702500005701 along
with future interest from 01.05.2026, (iv) Rs. 759226728 under Infand LC Alc
No.0548702500005801 &long with fulure interest from 01.05.2026, (v) Rs.46,30,008.60
under Infand LC Alc No. 0549702500006001 along with future interest from 01.05.2026,
(vi) R&.55,07 422.68 under Infand LC Afe No. 0549702500006301 along with fulure
interest from 01.05.20286, plus cost, due to the Karnataka Bank Ltd, Rohini Branch, Plot
M6, Aggarwal Central Plaza, First Fioor Community Centre, Do Chowk, Sector 3, Riohini,
Dielhi, the Secured creditor from (1) Mis Guishan Exim Pvi Lid, Represented by its
Directors: (a) Mr.Ravinder Kumar, (b) Mr. Guishan Kumar, (¢} Mr. Ashok Kumar,

named KSHITL, afordable Group Housing, Sector-85, Gurnsgram, having lentative canpel
area of 321,20 5q.f. and baloony heving tentatively 28.74 sq.it. together with two-wheeler
parking, situaled in tha revenue estate of Village Dhorka, Sector-85. Tehsil Harsan,

Resarva Price | Upsat Price below which the proparty may not be sold: Re,32.50,000.00
{Rupees Thirly Two Lakhs Lakhs Fifty Thousand only) Earnest money to be
depositeditendered: Rs.3,25 000.00 (Fupees Thres Lakhs Twenly Five Thousand Only)
Property No.6 Al that part and parcel of Residential Property bearing No. 82, With all roof /
Terrace rights Up o sky high, land area measering 207 5q. Mts.in Pocket =27, Sactor-24,
Situated in the layout plan of Rohini Residential Scheme, Rohini, New Dalhi-110085, with
ail fittings and fixhures with its connections, along with freehold nghts, of the: land undemesth,
belonging to Mr. Gulshan kumar, Mr. Ashok Kumar, Mr. Ravinder Kumar and Mrs, Suman,
(The Physical Possession of the Property is taken on 28.04.2026) Boundaries: East:
FiotNo.83 West : Ploi Mo 81 North : Foad 20 Mirwsde - South : Fiot No,103

Resenve Price | Upset Price below which the property may not be sold: Rs.12,43,31,000.00
{Rupees Twalva Crora Forly Three Lakhs Thirty One Thousand only) Earnest monay to
be depositeditendered: Rs.1,24,33,100.00 (Rupees One Crore Twenty Four Lakhs
Thirty Theee Thousand Cine hundred anly)

{The borrgwer's | marigagoe's attention is inviled to the provisions of Sub-saction (B) of
Section 13 of the Act, in respect of ime available to redeem the secured assal)

{This Notice shall also serve as Notice under Sub Rule {6) of Rule (8) of Security
Interest Enforcement Rules-2002 to the Borrower/Guarantors)

Fordetailed terms and conditions of sale, please refer to fink in Karmataka Bank's Website
i.e., www karnatakabank.com under the head “Mega E-Auctionon 17.06.2026".

The E-auction will be conducted through porial hitps:/bankauctions.in/ on 17.06.2026
from 11:30A, M 1o 12-30 P-M with unlimited extension of 05 minutes. The intending bidder is
required to ragister their nams af Mips:ibankauctions.in' and get the user Id and password
free of cost and get onlng fraining on E-aucton (fenfsbvely on 76.06.2026) [rom
Mis dclesure, 6054, Gth Floor, Mailfvanam, Ameerpal, Hyderabad-500038, Contact
No.040-23836405, Mobile 8142000809, E-mail:infofbankauctions.in.

Date : 12.05.2026 Sdi- For Karnataka Bank Lid
Place : Rohini, New Delhi Chief Manager & Authorised Officer

New Delhi
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CLASSIFIED AD DEPOT (CAD)

Book classified ads at your nearest Express

Group’s authorised Classified Ad Depots

EAST

PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
22090987, 22235837, PREET VIHAR : AD BRIDGE COMMU-
NICATION, Ph.: 9810029747, 42421234, 22017210,
SHAKARPUR : PARICHAY ADVERTISING & MARKETING,
Ph.: 9350309890, 22519890, 22549890

WEST

JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206,
25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS-
ERS, Ph.: 9810316618, 9310316618, 41547697, KARAM-
PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.:
9310333777, 9211333777, 9810883377, NEW MOTI
NAGAR : MITTAL ADVERTISING, Ph.: 25178183,
9810538183, 9555945923, MOTI NAGAR : UMA ADVER-
TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR :
POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908,
TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543,
25980670, 20518836, VIKAS PURI : AAKAR ADVT. MEDIA

Ph.: 9810401352, 9015907873, 9268796133

CENTRAL
CHANDNI CHOWK : RAMNIWAS ADVERTISING & MARKET-
ING, Ph.: 9810145272, 23912577, 23928577, CONNAUGHT
PLACE : HARI OM ADVERTISING COMPANY Ph.:
9811555181, 43751196

NORTH

TIS HAZARI COURT : SAI ADVERTISING, Ph.: 9811117748
KINGWAY CAMP : SHAGUN ADVERTISING, Ph.:
9818505505, 27458589, PATEL CHEST (OPP. MORRIS
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR-
KETING, Ph.: 9350304609, 7042590693, PITAMPURA
(PRASHANT VIHAR) : PAAVAN ADVERTISER Ph.:
9311564460, 9311288839, 47057929

SOUTH

CHATTARPUR : A & M MEDIA ADVERTISING, Ph.:
9811602901, 65181100, 26301008, KALKAJI : ADWIN
ADVERTISING, Ph.: 9811111825, 41605556, 26462690,
MALVIYA NAGAR : POOJA ADVERTISING & MARKETING
SERVICE, Ph.: 9891081700, 24331091, 46568366, YUSUF
SARAI : TANEJA ADVERTISEMENT & MARKETING Ph.:
9810843218, 26561814, 26510090

FARIDABAD (NEELAM FLYOVER) : AID TIME (INDIA)
ADVERTISING, Ph.: 9811195834, 0129-2412798, 2434654,
FARIDABAD (NIT, KALYAN SINGH CHOWK) : PULSE
ADVERTISING, Ph.: 9818078183, 9811502088, 0129-
4166498, FARIDABAD : SURAJ ADVERTISING & MARKET-
ING, Ph.: 9810680954, 9953526681, GURGAON : SAMBOD-
HI MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174,
9910633399, GURGAON : AD MEDIA ADVERTISING & PR,
Ph.: 9873804580, NOIDA (SEC. 29) : RDX ADVERTISING,
Ph.: 9899268321, 0120-4315917, NOIDA (SEC. 69) : SR
SAI MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAl
LAKSHMI ADVERTISERS, Ph.: 9873807457, 9911911719
GHAZIABAD (HAPUR ROAD TIRAHA, NR GURUDWARA) :
TIRUPATI  BALAJI ADVERTISING & MARKETING,
Ph.: 9818373200, 8130640000, 0120-4561000

EDUCATION (IAS & PMT ACADEMIES)
FRIENDS PUBLICITY SERVICE 23287653, 23276901, 9212008155

For CAD enquiries please contact :

ROHIT JOSHI 9818505947, ABHINAV GUPTA 9910035901
For booking classified ads, please contact 011-23702148,
0120-6651215, E-mail : delhi.classifieds@expressindia.com
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OFFICE OF THE CHIEF
GENERAL MANAGER
CONSTRUCTION &
DESIGN SERVICES
(E/M WING) U.P. JAL

VIRAM KHAND, GOMTI

NAGAR, LUCKNOW
Letter Mo.: 67 1/Karya-17/{26)/67
Dated : 12.05.2026
GEM BID NOTICE

UPR Jal Nigam (Urban) invites
digitally signed Gem-bids for
"Supply of horizontal Centrifugal
Submersible Plant” from eligible,
reputed and experienced bidder.
Detailed Gem-bid documents will
be available for download from
15.05.2026 by 12:00 Hrs., sub-
mission of Gem-bid till 05.06.2026
up to 11:00 Hrs. and opening of
Gem-bid on 05.06.2026 at 11:30
Hrs. EMD required as per details
given N.I.T, & E-Tender Costis Rs.
5000.00 + GST @18%. for tender.
Delails are also available on Gem
portal hitps//bidplus gem.gov.in/
all-bids.
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OFFICE OF THE CHIEF |

GENERAL MANAGER
CONSTRUCTION &
DESIGN SERVICES

(E/M WING) U.P. JAL

NIGAM (URBAN), 5/393,
VIRAM KHAND, GOMTI
NAGAR, LUCKNOW
Letter No.: 672/Karya-17/{26)/68
Dated : 12.05.2028
GEM BID NOTICE

U.P. Jal Nigam (Urban) invites
digitally signed Gem-bids for "SITC
of Storm water management and
associated work" from eligible,
reputed and expenenced bidder
Detailed Gem-bid documents will
be available for download from
14.05.2026 by 04:00 Hrs., sub-
mission of e-bid till 03.06.2026 up to
11:00 Hrs. and opening of Gem-bid
on 03.06.2026 at 11:30 Hrs. EMD
required as per details given N.L.T. &
E-Tender Cost is Rs. 10000.00 +
GaT @18%, for tender, Details are
also avallable on Gem portal

https:/ibidplus.gem.gov.in/all-bids. |
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